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Title: Need to withdraw central forces and conduct Judicial enquiry for deploying paramilitary forces to suppress a peaceful
and democratic protest in Kerala.

SHRI M.B. RAJESH (PALAKKAD): Madam Speaker, I would like to draw the attention of this august House to an extra-
ordinary situation prevailing in Kerala....(Interruptions) The capital city of Kerala, Thiruvananthapuram has been made a
military barrack. The entire State is witnessing police raj. This UPA Government has sent companies of paramilitary forces
including the BSF to Kerala to suppress a peaceful and democratic protest. When our jawans are being murdered on border,
instead of sending the BSF to border, they have sent them to Kerala to attack the people and to sabotage the democratic
protest....(Interruptions)

In Kerala, lakhs of people are protesting in the street, blocking the Secretariat at Thiruvananthapuram demanding
resignation of Kerala CM ...* It is a peaceful, democratic protest. Instead of resigning and facing judicial enquiry, the CM
with the help of the Union Government is trying to suppress peoples' peaceful protest. The large scale deployment of
Central forces in Kerala is totally unwarranted and a challenge to democracy. ...( Interruptions) I would demand that the
UPA Government should immediately withdraw the Central forces from Kerala. We demand the resignation of the Kerala CM
and also order for the judicial enquiry. ...(Interruptions)

11.18hrs

 

At this stage Shri Sansuma khunggur Bwiswmuthiary came and stood on the floor near the Table.

 

...(Interruptions)

MADAM SPEAKER: Nothing else will go on record.

(Interruptions) â€¦**

 

शी यशवंत िस हा (हज़ारीबाग): महोदया, देश और दुिनया के अनेक अ छे-अ छे िबजनेस कू स ह जो नए-नए िबजनेस मॉडल ले कर आते ह िक िबजनेस म
कैसे मुनाफा कमाया जाए, िबजनेस को कैसे आगे बढ़ाया जाए,...( यवधान) लेिकन हमारे देश म एक ऐसे यि  पदैा हए ह, जो िबना िकसी िबजनेस कूल म गए
हए, उ ह ने देश के सामने एक ऐसा िबजनेस मॉडल प तुत िकया ह,ै जसेै कहते ह िक " न ह दी लगे न चनूा " और हजार  करोड़  पया मुनाफा कमा सकते
ह ...( यवधान)

अभी तो मने नाम नह  िलया ...( यवधान)

 

 

MADAM SPEAKER: The House stands adjourned to meet again at 12.00 hours.

 

11.20 hrs

The Lok Sabha then adjourned till Twelve

of the Clock.

 

12.00 hrs

The Lok Sabha re-assembled at Twelve of the Clock.



 

(Shri Francisco Cosme Sardinha in the Chair)

 

...(Interruptions)

12.0 Â½ hrs

At this stage, Shri K. Narayan Rao and some other hon. Members came

and stood on the floor near the Table.

...(Interruptions)
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